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Indo-Nepal Talks on Trade 

528. SHRI P. C. ADICHAN : 
SHRI D. N. PATODIA : 
SHRI RAGHUVIR SINGH 

SHASTRI; 

Will the Minister of FOREIGN TRADE 
be pleased to state; 

(al whether the high-level trade talks 
between India and Nepal were held in the 
first week of Octobor this year ; 

(b) if so, the precise issues discussed: 
(cl the decisions taken thereat; and 
(d) the ~olution thrashed out for check-

ing smuggling of goods across the Indo-
Nepal border, at these talks, if any? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
CHOWDHARY RAM SEWAKI: (a) to 
(d). Talks between official Delegations of 
India and Nepal on matters relating to trade 
and transit between the two countries were 
held in New Delhi frolll October 29 to 
November 4, J %9. The talks were aujourned 
after exchange of views. The discussions 
arc expected to be resumed shortly. 

P. M.'s Discusolons with U,S,S_R. 
Prime Minister 

529. SHRI CHENGALRA Y A 
NAIDU: 

SHRI GADlLlNGANA GOWD: 
SHRI MAYAVAN : 
SHRI N. R! LASKAR ; 
SHRI R; BARUA ; 
SHRI N. SHIVAPPA: 
SHRI RAM AVTAR SHARMA: 
SHRI SHIV KUMAR SHASTRI; 
SHRI RAM SEWAK YADAV; 
SHRI OM PRAKASH TYAGI ; 
SHRI S. M, BANERJEE: 
SHkI B. K. IJASCHOWDHURY: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to slate: 

(a) whether it is a fact that Prime 
Minister had discussion with the U.s,S.R. 
Prime Minisler at Palam Air Port on the 
6th September, 1969 ; 

(b) if so, th~ subject discussed and the 
decisions arrived at : 

(el whether the Indian Prime Minister 
had conveyed her strong feelings of Indian 
people against the dcei<ion of U.S.S,R. 
arms supply to Pakistan; and 

(d) if so, the reaction of the U.S.S.R. 
Prime Minister thereto 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
Yes, Sir, 

(b) to (d). The talks wore of a con. 
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fidential nature and it is not possible to 
divulge the del ails. 

Import Trade in Raw Material 

530. SHRI CHENGALRAYA 
NAIDU: 

SHRI MAYAVAN : 
SHRI N. R. LASKAR : 
SHRI D. N. PATODIA : 
DR. P. MANDAL : 

Will the Minister of FOREIGN TRADE 
be pleased to state: 

lal whether it is a fact that the Advisory 
Council 00 Trad~ met on the 27th and 28th 
September this year and examined the 
recently-anno'meed policy of Government 
for progressively taking "vor the import 
trade in ra~ materials; 

(b) if so. the points examined: and 
(c) the recommendations made hy the 

Council ? 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF FORUGN TRAm: (SHRI 
CHOWDHARY RAM SEWAKI: (a) Yes, 
Sir. 

(b) and (e). Apprehensions were 
expressed at the meeting that the STC and 
MMTC may not be Hblc to import the raw 
materials efficient Iv. It was rointed out that 
these Governmenl agencies were importing, 
with inl.:rcJsing effiCiency. •• numher of 
important raw lIlaterials from world market 
in comretition with other buyers and have 
also been able to suprly them at pric"s 
which arc fair and equ'table and it was 
therefore proposed to accelerate th" process 
of canalisingthe imror t of raw materials 
through I hese agencies. 

Training to Personnel of Nationalised 
Ranks In Forrign Trade 

532. SHRI CHENGALRAYA NAIDU: 
SHRI MAYAVAN: 
SHRI R. BARUA : 
SHRI N. R. LASKAR : 

Will the Minister of FOREIGN TRADE 
be pleased to state : 

(a) whether it is a fact that the Indian 
Institute of F JJ eisn Trade has organised a 
comprehensive training programme to train 
the personnel of the "ationalised bank, in 
various fields particularly in foreign Trade 
and eXport credit ; 

(b) whether it is also a fact that his 
Ministry have requested the institute to 
undertake a stutty of the market of Iran to 
suggesl trade expansion and indentify 
products that could be sold to Iran; and 

(c) if so, whether the ,\udy reports have 
been received? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
CHOWDHARY RAM SEWAK): (a) At 
the instance of National Institute of BaTik 
Management the Indian Institute of Foreign 
Trade proposrs organising a special training 
programme on "Financing Exports" for the 
senior executives of Ihe nationalised Banks, 
wilh the object of helping the bonking 
industry to bUild up Ll cadre of executives 
adequalely equipped for directing the export 
nromotiun aClivities of banks. 

(b) No, Sir: the Indian Institute of 
Foreign Trade has. however, on its own 
recently undertook a survey of exports 
prospects of rroducts and commodities 
s<leeted on tho twin criteria of import 
possibilities in Iran and export surpluses of 
India, as weil as possibilities of establishment 
of Joint ventures and also areas requiring 
greateJ economic cooperation between the 
two countries. 

Ie) The Indian Institute of Foreign Trade 
have made available the report to concerned 
Departments of the Government, Export 
Promotion CounCils and other export 
organisations for initialing action on the 
recommendations contained therein. 
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